- 0.A. No. 51/07
19.9.13.

~ " Hon'ble Shri D. C. Lakha, M(A)
Hon’ble Shri Navneet Kumar, Member (J)
None for the parties. Adjourned. List on 15.10.13.
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: 0.A. No.51 of 2007

12.11.2013

Counsel for the applicant is on adjournment list upto
20.11.2013. sri S. Verma, counsel for the respondents is
present. A
List on 21.11.2013
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O.A. No.51/2007

Hon'ble Sri Navneet Kumar, Member (J)
Hon'ble Ms. Jayati Chandra, Member (A)

List revised. No one is present on behalf of the applicant

Sri Pankaj Kumar Awasthl for Sri A.K.Chaturvedi is present for
Respondent No. 3 whereas Sri S.Verma is present on behalf of
respondent No. 1 and 2.

On the earlier occasion also , none was present on behalf of the
oR. _— \“i'ﬂ " applicant. Today, there is neithe_r any request for adjournment nor for
v - M- pass-over. It appears that applicant is not interested to pursue his
< 0\\,\\ M case. Accordingly, O.A. is dismissed for default and non-prosecution.
g B \ v Wt o No costs. :
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